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Sh. Rahul Sripat, Advocate for the petitioner/financial creditor. Sh. R.P,
Agarwal, Advocate for the respondent. He files vakalatnama and seeks time for

argument. Hence, the time is granted.

The matter to be listed on 24" January, 2018 .
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Dated:19.12.2017 H.P. Chaturvedi,
Member (Judicial)

Typed by:
Kiavpw Probarnk Seivasiom

{Sfenagropiver]



